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Forelgn Navies In Indian Ocean

3593. SHRI SRINIBAS MISRA :
SHRI J. AHMFD :
SHRI BAIDHAR BEHERA :
Will the Minister of EXTERNAL

AFFAIRS be pleased to state :

(a) whether it is a facl that at the recent
visit of the Prime Minister of Mauritivs. the
Prime Minister gave details of the presence
of foreign navies in the Indian ocean ;

(b) if so, the names of the countries
whose navies are still stationad in the Indian
ocean |

{c) the reasons of their presence ; and
(d) since when these Mavizs are in the
Indian Ocean ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
to (d). 1In the course of her talks with the
Prime Minister of Mauritius, P.M, expressed
the concern of the Government of India at the
increasing presence of foreign navies in the
Indian Ocean. The Governmicnt of India's
views on the sccurity of the Indian Ocean
are well known. We  maintain that the
Indian Ocean should 1emain an area of peaze
and cooperation, and free of domination or
intzrference by any power,
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CALLING ATTENTION TO MATTER
OF URGHENT PUBLIC IMPORTANCE

Closure of Banaras Hindu University
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THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR. V. K. R,
V. RAO) : According to the information we
have received from the Univercity, it appears
that on Marc: 15 at 7.30 A, M. there was a
scuffle between a student of the University,
one Shri Bhuvneshwar Singh and an out-
sider, one Shri Anjani Kumair Sinha. The
latter alleged that he slapped the furmer as
he found him iessing a girl while the
former alleg:d that he was slupped because
he refused to give the latter the money
demanded from him.  The Chiel Proctor
was told by a girl that her hair was pulled
by a person from behind.  After making
arrangements to escort the girl to her hostel,

he ordered Shri Anjani Kumir Sinha to
leave the campus.
A little later the Chief Proclor was

informed that a big crowd had collected

outside the Kasturba Women's Hostel. He
learnt that Shri Anjan' Ku.iar Sinha, who
had no' obeyed the oider to icave the

campus but was waiting cutside the Women’s
Hostel was chased by some students into ke
first floor bathroom of Kasturba Women's
Hosicl and beaten and stabbed at eleven
places and had been reinoved to the casualty
ward ol the University Hospital On proceed-
ing there, he was 1old by Shri Anjani
Kumar Sinha that two siudents, whom he
named, had assaulted him The condition
of Shri Anjani Kumar Sinha is serious, Ihs
version was confirmed by the Chicl Pioctor's
preliminary c¢nquiry, A mesting of the
Dean and Professors in the Arts Faculty and
the Warden of the Birla lfostel which was
the residence of the two allcged assailants,
recommended a full enquiry into the incident,
prending which they recommsnded suspensiun
of the two allezed assailants and their vacat.
ing of the rooms occupied by them in the
hostel. The recommendation was accepted
by the Vice-Chancellor and a show cause
notice was issucd.

Meanrwhile, the two alleged assailan's

complained to the Chief Proctor about the

PHALGUNA 27, 1891 (SAKA)

B.HU.(CA) 198
Proctorial staff not protecting students from
assault by outsiders, It was alio reported
to the Chief Proctor that Shri Anjani Kumar
Sinha, while being taken to the hospitai, had
handed over Rs. 2300/ , two gold chains and
one watch to a girl in Kasturba Hostel and
a loaded revolver and other articles to
another girl student. The cash, ornaments,
the revolver and oth<r articles have been
recovered.

The same evening a number of students
met the Vice-Charcellor at his residence,
protested against the order issued in raspect
of the two alleged assailants and demanded
withdrawal of the order. .

When their demand was not accepted
they hurled abuses at the 1'niversity officers
present on the spot and threatened them
with dire consequences. They said that
they would not leave unless the orders
issued were withdrawn, At about 2.30 A, M.
they grew violent. They broke the flower
pots in the compound of the Vice-Chan-
cellor’s Lodge and hurled brickbats at the
grourd and first floors of the residence. The
students also demaged hedges in the com-
pound, broke the barbed wires round the
compound, damaged telephones, removed
the main iron gates and used them to
barricade the hostel road in front of the
Lodge. When the situation was getting
beyond control, the Disirict authorities
were requested for assistance, The District
Maugistrate and the Senior Supenutendent of
Police reached the campus along with
adequate force to meet the situation. The
students went away in a processin around
4.0 A, M. about 15 minuts belore the
arrival of police,

The University has becn closed sine die
and the studenis have been asked to vacate
the hostels. The situation is under control.
The decision 1o cluse the University has
been endorsed by the Academic Council,
Wardens and 1eachers. The Governing
Council members of the Students’ Union
have also assured the Vice-Chancellor of
their support in eliminating rowdy e¢lements
io the University,

Itis a maiter of great regret
situation should have developed the
University necessitating its  closure. I am
confident that the Vice-Tharcellor of the
University, Dr. K L. Shrimali, whois a
man of eminence and great ability, will Ara|
with the situation effectively and :ostoie

Lthat
in
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healthy conditions in the University at an
early date o that it may reopen and continue
to perform its tasks smoothly. 1 am sure
this House will join with me in giving the
Vice-Chancellor all support and cooperation

1o root out goondaism from the University
campus.

DR. RAM SUBHAG SINGH (Buxar) :
No, no. All this trouble has been created
by the administration.
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DR.V. K. R. V. RAO : The hon.
Member has asked a large number of
questions 1 appreciate the anxiety which
underlies the questions that he has raised.

To the best of my knowledge there Fus
keen no readmission of students who have
been condemned in  the Banaras Hindu
University Enquiry Committec’s Report,

On the question whether the revolver is
licensed or ulicensed. I do not have informa
tion. I have to get the information from
the State Government, because the revolver
is now in the possession of the police,

SHRI JYOTIRMOY BASU (Diamond
Harbour) : That is a very important point.

DR. V. K. R. V. RAO : | am sure Mr,
Basu can ask a yuestion when his turn
comes.

Regarding the question whether it was a
dying decleration or a declaration inade
before the Procior and  why these wwo
students have not qeen arrested, the declara-
tion was made before the Proctor, and these
students, therefore, were suspended and
a show-cause notice was issued to them It
was this suspension and the show-cause
notice that led to the intervention presum-
ably on their behalf by their friends, which
led to these violent incidents in the Viee-
Chancellor's Lodge and the subsequent
closure of the University.

As to why the students have not been
arrested, again it is a matter for the State
Government. 1 do not know why the Siale
police have not arrested these two students,
1 can get information.

o TgEe fag oo W ww
e & qeh fF wa a8 e mr g ?

DR. V. K. R, V. RAO : In the report
that we have received from them, no refer-
ence has been made to the arrest of these
students. Now that the hon, Member has
drawn my attention to this, 1 am quite
prepared to ask the Stae Government
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whether they have been arrested or not and
let him have that information,

Regarding this question as to what
action has been taken aguainst the students,
1 is because of the existeice of such students
nat all this trouble wus created in the
Unuversity and the police had to be called,
and it was felt that it wus not desirable to
have another confrontativn of the previous
type. Hon. Members would remember what
happened last time.  71herefore, the Viee-
Chancellor decided immrediately to close the
University and vacate the hostels,  Also, if
| may take the House into confidence
regarding the unofficial information that I
have received, there is, it sccms, a ery
strong goonda element functioning in vthe
University.

SOME HON. MEMBERS : R. S. S,
SHRI1 JYOTIRMOY BASU : R. 5, 8.

DR. V.K R. V. R0 : I do not know
why my hon. friend Mr. Basu, whois a
leader of such an  innocent party, wants to
bring politics into this. We are dealing
with & University. If ony political parties
are involved, they wu! aulomatically be
brought to book.

SHRI JYOTIRMOY HASU : You should
read the newspaper of tus morning which
clearlv states in the front page that the
K. 5. 5. clement has becu at the root of all
this trouble,

DR. V. K. R. V. RAO : If I xere to go
into all the newspaper report: about the
Presidency College and the ¢Calcutta Uni-
versity, 1 do not know what I will have
to tell the hon. Member.

Therefore, the vacuting of the hostels is
intended to enable the University 1o screen
the students. 1 am toid that some outsiders
arc also staying in the hostels It  be-
comes very difficult t» identify, parade them
and so on.  Therefore, the wvacating of the
hostels and the closing of the University
will also help the University authorit'es when
they reopen and re-admit students aund so oo,
to exercise strict control on the type of
persons who will be allowed to stay in the
University. The studeats and the staff and
the Vice-Chaocellor are very anxious to see
that this type of goondaism is put »: .ud to,
Revoivers, cash, gold chains—one Jo.s Dot
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know what it all means. Tnerefore, it is
very uecessary, and 1 hope that all of us in
this Housz, all sections of the Huse who
are very Jeeply interested in the m intenance
of peace and gaod educatinn  in Banaras,
will support the Vice-Chancellor

in seeing

that goondaisin is  climinated from the
University

SHRI CHENGALRAYA NAIDU

{Chittoor) : Thisis not the first time that

there is trouble in this University. ‘There
are several instances, We know from the
reply of the Minister how seriously he views
this matter. He 1s unable to say whether
the revolver is licensed or unlicensed though
acall attention notice was given to him.
MNow lie does not know whether the students
responsible for the trouble had been arrested
or not. This shows the way our Education
Minister is functioning and what intercst he
is having in these matters.  Is it a fact that
the university authorities are not able to
protect the honmour and dignity of wirl
students studyicg in that university ? Is it
also o fuct that when outside poondas
molest the girl students in the university
campus the Vice-Chancellor or the Principal
or other authoritics are not ilaking any
aclion to protect them or at least give a
complaint to the police about the atrocities
of outside goondas 7 Is it also a fact that
there arc some foreign clements instigating
the students who ure living inside to create
more truuble so that the university may be
closed 7 If so, what is the action that the
Education Minister is going to take to re-
open the University and 1o protect the
honour and dignity of the girls studying
there ?

DR. V. K. R. V. RAOQ : T have already
pointed out that I shall be getting informa-
tion on the subject whether the revolver
is licensed or not. Quite honestiy if the
House will forgive me, 1 do not know much
about revolvers or the laws governing them
not the distinction belween a licensed and
unlicensed revolver. In any case it is a police
case and we shail get information regriding
the points referred to by the hon. Member.
1 entirely agree with the hon. Member that
cvery step should be taken (o sce that the
honour of the girl students is protected
whi ther in this university or anywhere else.
I Lave stated in my statement that two
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contradictory versions have been made and 1
think a full evquiry will establish facts. In
the case of other universities police can be
pasted pear the bus stops and so on. Rut
ina campus cniversity it is rather mors
difficult. We have got to re v on  the good
sense of the student community itself to see
that such incidents do not take place. IF
goonda elements are removed from the
university 1 have no doubl that the objective
the hon. Member has in mind will be
achieved.

I am not in a position to say whether
any foreign or outside elenents are  in-tigat-
ing the students to create troub's or 1o take
action to close down the university.

A regards his last question, it is not
within mv jurisdiction to reopen the univer-
sity. 1 have been inicumed by the Vice-
Chancellor that everv attempt will be made
to reopen the University as early as  possible
and to restore normaicy  and w climinate
the goonda elements from the University.
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DR V. K. R V.RAO . Again a num-
ber of guestions have beo asked. Regardirg
the first questi -, according to the informa-
tion we Lave reovived, the 20 students were
presumably led by Shii Damother Singh.
(Interruprion)

SHR1 MADHU LIMAYE (Monghyr):
Why “persumably 7" They were,

off tfa 7w FT W wEET ot
A% T ar* 7 fafees adi # 7

DR. V. K. R. V. RAO: After all,
there is suchi a thing as what is the exact
connotation of words like ‘leading’. ] want
to he very careful . having once been caught,
1 want 1t he extremely careful about the
languace that [ use.  /[uterrupt’on) The
party of shout 50 students, we wore told,
were lel hy Shri Damadar Singh, and they
started the gherao at about 21.15 hours, and
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they made this demand to which | made &
reference. We have no information that
Rs. 2,500 was demanded. No reference at
all is made in the report that we have
received about anv money demand being
made by Shri Damodar Singh or anybody
else on the Vice-Chancellor. What they
demanded was, *Vacate the show-cause
notice ; stop the suspension order ; other-
wise, we are not going 1o go.” When the
Vice-Chancellor refused, all the other things
that I said happened.

Then, regarding the question of the
RSS building, 1 eatirely agree that this
particular building has been there for a long
time, and a demand has been given on for
vears and years that building should be
vacated by the RS5S...

SHRI MADHU LIMAYE : Take action.
(Interruption)

DR Y. K. R. V. RAO: 1 beg the
House to bear with me. It is not that we
are doing nothing in this matter. But I am
sure the House will appreziate...(fnreprup-
tions) T will tell you and then you will
appreciate [ Jar rruption) Well, my friend
Mr. Vasudevan Nair may know the kinds of
things that happen. It you take force and
smash on the building, well, it would not
be impossible to do it, but as Minister of
Education in this country, I am extremely
anxious to see that incident to the extent
of any violence docs not take place at the
campus. [ myself do not want (o be a
party on my own delibrately t+ stimulate a
riotous situation in @ university campus,
Therefore...(Interruption)

st wy fowd © W wEa 4 am
FE FLITANT F1 IWT R E ) ¥
A Tz Agt T Ay #, Afrw oo
R T AR I R grr R
s tar fear o, &Y e @

ot ofw v AN Agiew T oA
FE T IT AT Y IWET @ |

§Y oY Twi (IERE) 0 T
gfmafadt a= #< awdr &, Afw ameo
THo THo FT AMFA A 4= &T 754
¢! wft ogEm # qu @@ W TN
ArawT ?



a0? Closure of

ot tfy T : 39 A% QT qEv
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DR. V. K.R. V. RAO :
difficult to answer the question

Sir, 1 feel it

MR. SPEAKER : The subject is so
delicate : you save yourself,

SHRI
(Gauhati)

DHIRESWAR
rose—

KALITA

DR. V. K. R. V. RAO :
to answer the question,
kindly resume his sear...

I was trying
If Mr. Kulita will

SHRI DHIRESWAR KALITA : Sir,
I raise a point of order. The point of order
8 this. The Minister has admitted that
there is an RSS building and it is
continuing there for many years, and the
Government  of  Indwa -....([nterraption)
The Minister of Education comes out
and expresses his inability to remove them
from the campus. T want to know whether
the Government of India will take strong
action cgainst these ** in the building
immediately ?  (Iarerruptions).

st Wi sww @i (FRIEER)
ST WEIed, ATEE ATE WTET ¥ | sl
TN FFT ek FAT ST FHTT AATH 21FT
e FY gAAT I G SATAA 7 wer @
§ o | T W 9T wR @
o, @ grfwardz § fee) o 9rEt
wo TE[ FFT AT THAT |

MR. SPEAKER :
of otder by Mr. Kalita,

I disallow that point
\Interruptions)
1 WW §wT mui o asae
wgrEg, & o7 ¥ SRwww A ) o
7g e T ¥ amafwdl ® o ¥
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MR. SPEAKER : I am sorry ; it is
not a good thing. It is not proper to call
each other by such epithets. It is mot

proper.

st wew fagrt aoRdt o seue
#ErEA, § +fr srgedr &1 93T IBET ATFAT
£ | g9 ferg famafaaram #1 wmer @@f
WA E gmar At s R § 1 Faar
WA "ged 7 A qohed Woadier #Y @
e mea 71 foza-faarem & wogefa
F grdi #1 A9gd O AEY AT T
A 9 gz Rl ot a7 & @3faT &,
famafaaras & 97 71 ffs o0
rfgu | afsa v 419 et gger 71 389
T 1 goea 3 fF ag et ew 73 7
...(sm@um)...&, WCo UHo THo qrey
g A WMo mHe UHe FT E | oeqy
HErEE, Ag  UEEAS FLAT O OER ...
(swawm)... & &, % oMo UHo THo &T
Z | STETET WEIS, 4g w& W ATH AR
qIT |

MR. SPEAKER : 1 will not accept this
word. 1 expunge it. I will not allow it to
be recorded.

st wew fagt ol o eremw
watzm, o T fanfg 2 @ E 7

oo mgw - # F uEEdw §7
femr

SHRI AMRIT NAHATA
On a point of order, Sir.
three points of order. You should allow
me also.  (/nterruptions). The geperal
practice in this House is that members are
not allowed to take allegations against
political parties represented here. Is RSS
a politica) party at all and if it is so, is it
represented in this House.

(Barmer) :
Ycu have allowed

""Enr-lunpd l.s ordered by the Chalr --yfde Col. No. 208,
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SHRI ATAL BIHARI VAJPAYEE :
RSS is not a political party ; it is a cultural
orginisation. i;lo member should be allowed
1o threw abuse at RSS ...(/ncerruptions)

Closure of

MR. SPEAKER : There are a number
of parties which are aligned or connected
with some cultural and other units. It is
not fair to make such remarks against them...
(Interruptions .

DR. V. K. R. V. RAO: The Vice-
Chancellor is seized of this question and he
is trying to see that the building is vacated
peacefully. This can be done peacefully.
If necessary, I shall also personally support
the Vice Chancellor and talk to the people
concerned to see that the building s vacated
peacefully, without causing any disturbances
«.{Interruptions) 1 have no desire to
oblige hon. Membeis I'ke Shri Jvotirmoy
Basu by creating a iiotous situation In
Banaras. We want tw get the building
vacated , not lo create a riot.

MR, SPEAKER : The hon. Minister
also should not lose his temper like some of
the hon. Members.

DR. V.K.R V. RAD"
did not lose my temper.

Actually, 1

Regarding the dving declaration, I under-
stand that t ¢ cundition of the gentleman
who was stabbed is now much beiter and he
is out of danger

Regarding the arrest, the university has
suspended the srudents and asked them to
vacate the university. It is now open to
the police 1o arrest them and take action
because it is a police case.

sl gFH W57 FYATT 4 AT gTIT
faveqr st & srwat AT g T @ faen
At F 7 ArA AT AT AT} fE s
lamafqaras & w27 A 7o age wRo
frfafren g sm et 777 & fam =
TTo fawEm &+ w41 i1, 39 Awg A7 A
TAT AT AT H7o MHe UFo o I AT
Y =FTT 77 foar ar OF gm AT 773
& fau darr 7 awq fasafaag
#oAT g5 fasht wfearea &, o0 vRa &
A A T rw !
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weqR WEA @ 93 Y A9 oA
@ & fafreze amgw & q@ T g
T

st geR WY wEE™ : ZET g9
Ay gg &, qg M fafeer @ g 9w =ww
T fow awy dfeg wam Aga AEla
7, #X IEN | T AT THe
uqo FY faar 41 | o7 1@ T IEAATFATC
famgr Y 8, 78 ¥\ = & ag faaq
fasi ¥ 727 93 @ & o g %t wfafafy
F g ! owr few oeAfaw e A
w49 & 1T T /NG AT 9T 5 OF
fagmdf 3oz 2@ & @1 37 % ¥W
TAfaF a7 & Fa1 R #7 §y arfer-
He F Jrac I ATHT IH FT ATHIAT
A & am 57 & seyfaee e § A
¥ JL AT AT IV AT WEHAT FQX
#?

13.00 hrs

¥ AT T4 g8 3—4 A7 o8-
g 8, a® duT A et
Foar argy ¥ Afew quandf w7 s
7@t faaar, 3@ F1aqw FraT Az § fe
Tgf ATTo THo THo & AWM ¥H TFIT &
qUET F1 A9 AR I | @ FTAT ¥ ¥
N7 ATTe UHo UWHo ¥ ATarw § | A
FT® FTT T qEA FY @A A8 £ fF
#TTc QRo TWHo TH I %1 agd =gy
qeqr § ... (wawe™)., AT THo THe
F¥ oz gt ¥ §, a7 AYETC A AT Oy
ZATH gHTE AY AT AW, 56 RET gard
qrfzai ot a7 Wig & Ao THo WHo FT
5y femy aft #wdt, 39 # FAE Q@
#7 gelt, ag A0 AT )

DR. V.K.R. V. RAO: 1 was very
glad to bear from the hon. Member, who 1

presume has some connections with the RSS,
that the RSS has accepted the request W
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have the building vacated, He suggested
that som= difficulties on the part of the
Banaras Hindu Uuiiversity were preventing
them from vacating that building. 1T
would like to assure him that as far as the
Banaras Hinda University is concerned, they
will be extremsly happy if the RSS gets the
building vacated tomorrow, This is the
best time to do it.

SHRI ATAL BIHARI VAJPAYEE :
Obviously,ithe hon, Education Minister is not
aware of what trenospired when Dr, Triguna
Sen was the Education Minister,

DR. V.K. R. V, RAO: T am not
talking of Dr. Triguna Sen’s time : I am
talking of today. 1 would supgest to my
hon. friend, who I presume is a member of
the RSS and has great influence, that this
is the best time to get the building vacated.

MR, SPEAKER : I thought, the ques-
tion of Shri Kachwai was rather informative
and suggestive.

DR.V. K. R. V. RAO : As far as the
Banains Hindu University is conzerned there
is no Jdfficulty, T will go further and suy
that now that the University is closed and
the hostel i= vacated, it is the best time to
do it. T thizk, as a resul! of this calling
attention a great good woulld hive besn done
to the University and the country if the
RSS would ger the building vacated.

Ahout Anjani Kumnar Sinha and how
long is studied in the Banaras Banaras
Hindu University, he was not a student of
the Banaras Hindu University. My infor-
mation is that he was a student of the
Tndustrial Training Institute which is outside
the campus o the Banaras Hindu Univer-
sity ; he was never in the University but he
comes [rom time (5 timz to the University.
We know  what  happened  thereafter...
fn:erruptiom .

GANESH iHOSH  (Calcutta
Shath) :  The Ministes, 1 hone, will certain-
lv agrez with m: when 1 say that the
Gaiendragadkar Commission  was not made
jit jeat nor is this report to be treated as a
toilét rae. Tt i kiowa to the Minister
that tnere is o twoa-ronmed building which s
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the permanent seat of the RSS, The
Gajendragadkar Commission said in its
report that afier the erection of the new
building of the Law Faculty, that small RSS
office looked entirely out of place. Then,
there is one important sentence in the report
which must be considered, namely, that from
a purely aesthetic and architectural point of
view this two-roomed building needed to be
demolished and not simply vacated. Shri
Jyotirmoy Basu demanded that the building
be vacated and the Minister flew into temper
and said that it would create a riot...
"Interruption..

I hope the hon. Minister knows this.
(Interruption®

St g¥N W wHATT ;T AT ww
1 &F AT & far E-amie w@o wHo
...(=ram) .

= wiw gaw (ArE) 0 ogw 9w
T FTIT ...

ft sgA ATgIE ;o dETH waraw, A
WTT AR ATET F | TEIA W AT e
Tar

A gER T FGATT ¢ 0, A

WEMET WEYAT @ A A WEA BT
T OE, AT AW g N F4T q@e 3 T
A omrw fagr a0 sreme
WEYIA, st FFAT AAT B, oY TH FY
TFRTe T A |
MR. SPEAKER : That will be perma-
nentlv expunged. No such person will be

allowed to eater this House nor such expres-
swn will be allowed to go on record.

WY wew fagrt avadd s
"EYET, WU OF STITAT FT 9T § )
FEATT 7 980 91 fF wrafy garw famr

**Expunged as ordered by the Chair,
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fom ot & &7 fomr w7 ow
FTara A fem | 21 7z @l fF
ag Frgfmez qrEl ¥ sre-geeT AT E,
a7 farerr w4t #Y ag a@ aTgw ¢ 7

st a¥rr wwi: yeg AERY, A
G F swfr gETT F AR A qE
a7 | § FIATAT ATEAT g——6 WEH 98 aF
72 o THo OHo ¥ famgama e
yafeg ...

st wax ww gear (fes A=)
e Wy, 997 4g & fa ag wvgfaee
Far At ! ag dav o Farear ww &
AT é’ ar T@f ? (Interruption)

SHRT S. M. BANERJEE (Kaupur) :
Shri Ram Kishan Gupta is always fighting...
UUnterruptions!.

Why
He
this.

DR. RAM SUBHAG SINGH :
is he talking in a nonsensical way ?
should not be allowed to do
Anteriuprions).

wegst HglEy ¢ 49 w9 fw AT

o &Y Z@T 97...Even the words uftered in
heat are alse expunged. DT THT ¥ a7

&9 T8 Fey aran 2 | 56 f{@ wE i
1 TATAT HIAT AMOET |

st wew fagd wowdEr o osege
wera, ¥ frae g fe oo | a9 &9
% faa grew % we7 mfm 57 foar
%, 56 @ Agw T Flzmsdt § a4
& Wil | gg @R-uER e &
T qr aif SARY-amaT FvEr F A

ot wERw : AT ®9 9TE Ay
Far g wwar § e ot waw @9 aF Ao
B 4T T g1, 39 ATEEH a% g =9 A7
& guw dar fgd | Q- v @
N7 T, T9 AT 9gH g A4l 9T, TH aq7T
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H FE-URE &1 AvEr yva w99
a1 | FHEY & arq o7 gfeer wy g fir
AT wre-AMfew wdvaT ot Wy, ©H &
T FA A, FrE-Rew W 5 |
T S g F aga A o gf g,
T 0@ & 7 w1 Sow ?

ot wew fagrt aed : § gy
srgar g T St oY srdandy a2 & 9w
F w9 ¥ g faar og 1 99 www A
ATATATY AT &Y AT AR AT F
=T gY T | Avat oy @y # oo
SUTRT AT g § )

SHRI GANESH GHOSH : With reganl
to the permanent office of the RSS, I hope,
the hon. Minister will have no hesitation
as to what is to be done about that.
Another puint the hon. Minister certainly
knows though he may not agr ec or admit
in this House is that it is due to " he perma-
nent and constant instigation by the RSS
that a small section of the young men of
the Banaras Hindu University do things
which are expected from the anti social
elements, Now the -Gajendragadkar Com-
mission also said that their number is very
small and the largest section of the students
want to be left alone to continue their
studies. Here also, the hon. Minister has
stated that the General Council of the
Students’ Union also offered full co-opera-
tion to the Yice Chancellor to eradicate the
goonda clements from them. The Gajendra-
gadkar Commission in their wisdum has
advised that the explosion of violence in the
University campus is the result of the acti-
vities of a very small section of the students,
What is their suggestion ? The teaclurs
must, therefore, custablish human contact
with the students and the university authori-
ties must be reponsive 1o the challerge of
the time. May I know what direction or
advice or guidance the Education Minister
has given to the Vice-Chancellor of the
Banaras Hindu University who upt!l now
was not able to teke act’on against the small
group of the goonda elements s~ 1hat a
permanent human contact is established with
the <tudents and the small section of ‘he
students may be taken out fron the
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mischevous influence of the RSS and peace
i8 established in the University ?

DR. V. K. R. V. RAO: I find it
difficult to know what questions the hon,
Member has asked becasuse he is accom-
panying his questions with a series of
ablter dicta and observations on the Edu-
cation Minister, 1 know that the Gajendra-
grdkar Commission has recommended that
this building should be got wvacated and it
should be demolished. But action can be
taken by the University authorities only
after the building is first vacated. That
they are trying to get it done, After it was
vacated, then the question can be taken up
as to what should be done later on.

Regarding Mr. Anjani Kumar Sinha, 1
would like tn take this opportunity to say
that I do not know whether he is a card-
holding Communist or not. I do not know
what cardholding Members of Communist

Party are. 1 have no information at all
(Interruptions:.

AN HON. MEMBER :
mentary Committee go into it.

Let a Parlia-

DR.V.K.R. V. RAO: 1 must also
know how to get that information.

Regardiog the final point which the hon.
Member has raised that teachers must
establish human contact with the students
and the Education Minister should give a
directive, the Education Minister has no
busincsss 10 give directions to the Vice-
Chancellors. They know their jobs. The
report of the Commission has been given
to the Vice-Chancellor and to the Members
of the University. T kmow Shri Shrimali
is trying his best to establish a good atmos-
phere in the University. 1 can tell the
House that on my part I have taken special
action. We sent & special team to the
Bauaras Hindu University to look into the
various difficulties of the Students in regard
to their welfare and amenities. A large
special sum has been granted by the Univer-
sity Grants Commission to the Banaras
Hindu University so that the physical facili-
ties of the student community can be
increased, 1 do hope that the necessary
rood relaticnship will be  established between
the teachers and the students,
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MR. SPEAKER :
L. N. Mishra,

Next  item—Mr.

SHRI HEM BARUA (Mangaldai) : Sir,
before you pass on to the next item, I want
to submit that I have submitted an adjourn-
ment motion abou' the violence in West
Bengal. The Marxists have asked the people
to keep ‘their lathis ready and spears sharp’
(Intereuptions)  The West Bengnl Govern-
ment have not taken any step, Sir.

Mt AW RS (Fradafia) o
AT WETRA, §7 oY oo Fo arfzm &
ferars o faimrfas a1 weEE W
qr... (zEae)...

weqel gl ;9 FT AT 2, qa A1
aeq ZAT 9ifzn 1. (smEwa). ..

st AT weATErS - 1T faTmrfaEre
F1 wearq fomm 2., (smawm=) ...

st arq @1§ (AEMYT) 0 oHEF A
FET, ZH AT AL 1. (EAuE)...

it AT GTAEE ¢ 0 fadarfagr
F1 wFATT f7a7 97 7. (swawmE)

ot AT WAEE AT faherfaee
FA5T AT I a1 1L (vaEam)

SHRI SAMAR GUHA (Contaij : 1t is
up to the Home Minister to make a state-
ment.  (fuierruprions)

MR, SPEAKER : S$hri L. N. Mishra.

AN HON, MEMBER : Calling Atten-
tion Motion on West Bengal should be
discussed here. 1t is a very serious matter,

13.16 hrs.

PAPERS LAID ON THE TABLE
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THE MINISTER OF STATE IN THE
MINISTRY OF DFFENCF (SHRI L. N.
MISHRA): 1 beg to lay on the Table a



